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Appointment  of  Chief   Executive    of 

Andhra Bank 

3468. SHRI GURUDAS DAS GUPTA: 
SHRI N. GIRIPRASAD  :                      
DR. YELAMANCHILI   SIVAJI: 

Will the    Minister   of   FINANCE   be } 
pleased  to  state   : 

(a) whether it is a fact that the candi 
dature of Mr. A. T. Akolkar, presently 
Executive Director of Andhra Bank was ; 
recommended by the Banking Appoint 
ments Committee and his Ministry for the 
post of Chief Executive of the Andhra 
Bank, despite the involvement of the 
Andhra Bank and its subsidiary 
the Andhra Bank Financial Services Ltd. 
in the security Soam. 

(b) whether it is a fact that the Prime 
Minister has blocked the appointment; 
KOA; 

(c) if so, what are the reasons therefor and 
what action has been taken against the 
officials involved in this selection ? 

THE MINISTER OF STATE IN THE 

MINISTRY OF FINANCE AND THE 

MINISTER OF STATE IN THE MINISTRY 

OF PARLIAMENTARY AFFAIRS (DR. 

ABRAR AHMED) : (a) to (c) A proposal was 

submitted for appointment of Shri A. T. 

Akolkar, Executive Director, Andhra Bank as 

Chairman and Managing Director, Andhra 

Bank in November, 1992. The proposal was 

submitted after obtaining necessary vigilance 

clearance as required and after taking into 

account his suitability for the post. The 

proposal has not been approved by the 

Appointments Committee of the Cabinet.    It  

would  not be  in public  interest 

 


